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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 11th July, 2025

S.0. 3127(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby makes the following amendment in notification S.O. 535(E), dated
22.03.2012, of the Government of India, Ministry of Road Transport and Highways regarding the work of land
acquisition from km 0/000 to Km 155/626 (Thanjavur — Manamadurai Section) of the National Highway No.226 (New
NH-36) for building (widening/two-laning with paved shoulder, etc.), maintenance, management and operation of the
said National Highway in the State of Tamil Nadu in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(I1),22.03.2012 namely:-

Table in the schedule to the principal notification number S.0. 535(E), dated 22™¢ March 2012, shall be substituted
with following table

Serial
Number

@ 2 3 “ &)
(1) Pillaiyarpatti

Competent Authority District Taluk List of Villages

Special District
Revenue Officer,
Land Acquisition,
National Highways,
Thanjavur.

Thanjavur

Thanjavur

(2) Inaathkhanpettai

(3) Naanji Kottai
(Vallundanpattu)

(4) Naanji Kottai

(5) Thirukkanurpatti

Special District
Revenue Officer,
Land Acquisition,
National Highways,
Pudukkottai.

Pudukkottai

1. Gandharvakottai

(1) Ponakulam

(2) Pudunagar

(3) Palaya Gandharvakottai

(4) Pisanathur

(5) Kovilur

(6) Valavampatti

2. Pudukkottai

(1) Kallukaranpatti

(2) Kuppayampatti

(3) Adanakottai

(4) Perungalur

(5) Nemmelipatti

(6) Manaviduthy

(7) Perungindanviduthi

(8) Vadavalam

(9) Ichadi Chatram Bit I & 11

(10) Mullur

(11) Siruvayal

(12) Vagavasal

(13) Nathampannai

3. Kulathur

(1) Vellanur
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4. Thirumayam

(1) Thirumayam

(2) Melur

(3) Thulaiyanur

(4) Vengalur

(5) Pallivasal

(6) Meyyapuram

(7) Pillamangalam

(8) Neivasal

Special District
Revenue Officer,
Land Acquisition,
National Highways,
Pudukkottai.

Sivaganga

1. Thiruppathur

(1) South Ilayathangudi

(2) Senbagampettai

(3) Sirukudalpatti

(4) K. Athangudi

(5) Nedumaram

(6) Thenmapattu

(7) Ranasingapuram

(8) Thiruppathur

(9) Vaniankadu

(10) Kattambur

(11) T.Vairavanpatti

(12) Thirukkostiyur

(13) Sullangudi

(14) Vadamavali

(15) Aralikkottai

2. Sivaganga

(1) Perungudi

(2) Silanthangudi

(3) Manmalai R.F

(4) Madhagupatti

(5) Alavakkottai

(6) Nagarampatti

(7) Nariyangudi

(8) Okkur

(9) O.Pudhur

(10) Solapuram

(11) Idaiyamelur

(12) Kanjirangal

(13) Kottakudi

(14) Paiyur Pillaivayal

(15) Melavaniyangudi

(16) Pirandaikulam

(17) Kadambangulam
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(18) Keelakandani

(19) Sundaranadappu
(Thuvangal)

(1) Kattoorani
(2) Manambakki
(3) Surakkulam
(4) Seikalathur

3. Manamadurai

(5) Manamadurai

(6) K.K.Pallam

Foot Note: The principal notification was published vide S.0. 535(E), dated 22°¢ March 2012,
in the Gazette of India, Extraordinary, Part-II, Section 3, Sub Section (ii), dated the 22"! March
2012, subsequent Amendments were published vide Gazette No. S.0O. 253(E), dated 27th January,
2014.

[F. No. NHAI/11013/2011-LA/Notif./PIU-Karaikudi]
SHAIKH AMINKHAN, Director
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